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THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
PERSONNEL (SHRI RAM NIWAS
MIRDHA): (a) Three.

(b) and (¢). Yes. Two of these
posts were advertised by the Union
Public Service Commission as reserv-
ed, for Scheduled Tribes candidates
but no candidate belonging the Sche-
duled Tribes was available hence these
two posts were fllled on an ad hoc

basis.

(d) One post was filled after ad-
vertisement by Union Public Service
Commussion from a non-Scheduled
Castes/Tribes Officer. Out of the re-
maining two. one post was circulated
to all Ministries and the other post
was filled up by promotion. These
ad hoc arrangements have been con-
tinued pending finalisation of the Re-
cruitment Rules, which are still under
consideration of the Union Public
Service Commission. As soon as
the Recruitment Rules are finalised,
action would be taken to fill in these
posts on a regular basis in accord-
ance with the provisions made in the
Recruitment Rules and the orderg in
regard to reservation of posis for
Scheduled Castes and Scheduled

Tribes,

Allegation against the Director,
Reglonal Research Laboratory,
Jorhat, Assam

5079. SHRI TARUN GOGOI: Will
the Minister of SCIENCE AND
TECHNOLOGY be pleased to state:

(a) whether the Governmebt have
taken note of the serious allegations
made against the Direocor, Regional
Research Laboratory, Jorhat, Assam
in the Assam Assembly; and

(b) if so, the steps taken against
the Director?
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THE MINISTER OF INDUSTRIAL
DEVELOPMENT & SCIENCE AND
TECHNOLOGY (SHRI (. SUBRA-
MANIAM): (a) Government have
seen a Press Report.

(b) The views expressed in the
Assam Assembly were presumably the
personal views of the Members con-
cerned. The points raised mainly re-
late to the recruitment policy of the
laboratory. The appointments in the
Regional Research Laboratory (RRL),
Jorhat are made in accordance with
the rules and procedure prescribed
in the Rules and Regulations and
Bye-laws of the CSIR, a copy of which
is available in the library of Parlia~
ment. Tha position has been explain-
ed to the Chief Minister of Assam.

Preferentia) weightage being given to
LAS. Officers over other Central
Service Officers

5080. SHRI S. C. SAMANTA: Will
the PRIME MINISTER be pleased to
state,

(a) whether a preferential weight-
age of two years 1s being given to
LAS officers over other Central Ser-
vice Officers for posting as Deputy
Secretaries, Directors and Joint Secre-
taries; if so, the basis for this;

(b) whether a copy of the order
will be laid on the Table; and

(c) whether representations have
been received against this discrimina~
ting practice; if so, the action taken
or praposed to be taken on those re-
presentations?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
AND IN THE DEPARTMENT OF
PERSONNEL (SHRI RAM NIWAS
MIRDHA): (a) to lc). Appointments
to posts of Deputy Secretary, Director
and Joint Secretary are made on the
recommendationg of the Central Esta-
blishment Board/Senfor Selection
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